
File No. 10/03/2019»NCLTmm inW/ NATIONAL crIMI-ANV LAW TRIBUNAL

m m we;fl m 311 zwfiw HM YE,
5“ Floor, Blockrlmo Cnmplex, Lndl'll Road,

a? M/New Delhir l 10003
mlfi/ Daled- 5‘" March 2019

ORDER
Thcrc‘ shhll be Special Bench al New Dellll on 6 3 2019 to aflend the matters llsled beforeDI. Deepri Muke<h. Memher (Judicial). '111: Special Ranch shall comprise of:

penal Ben (NCLT Vcw Del
V Ch Hus IL: Shn. M.M Kumat. PYChldenl

2. Shn S, K Mollapaira, Mcmber(chl1lIlcul)
llcn‘hlc Presidenl and Shrl K. Mohapalra, Member (Technical) shall am take lhemancrs of PrinCIpal Bench and men allend nIaflcn lisled before ihe Dr. De=p|i Mukesh, Member(Judluul)
The Constitution 01'Bench Is as per section 419 (3) 01' Ihc Companics Act‘ 2013”us Is In paru'zll modificalion offlrdc‘r ul’eVen numth daied 1,] 2019 for 6,3 2019 only

(Shh flit/[Egg
Regiflnr, NCLT

Telephone: 24363451

11m Issues Wlll] the approval ol'llon'ble President.NCLl,

Cop) m;

1. v.5. |0 Hon'blc Presidcm. Natlunfll Company Lav. Tribunal. New Delhi,
Hun’ble Members. NaIlonal Company Lavl Tribunal.
Officer,» nf National Company Lav. Tribunal, Principal Bench. New Delhi’KlIlkala’Mumh'
Chennail’AhmedubadlAllahabad/Bengalum’ClIandlgam'Guwahafi/Hydcmhad.

A. vs le JOInt Secular, (Sh, Gyaneshwm Kumdr Singh) Ministry oanrpnIale Awhile NewDelhi,
5 NcLl web sile/Noliee Board.
a. The Institute orchmcied Accounwms ol'IIIdizl. 1m, New Delhi
7. Ike lnslilute ofCompany Secmhries 01' Ihdlv It. I. Hause 22, lllsmhlioml Area, LodhiRoad: New Delhi , [10003
E. The Instllme ofCost Accuuntanls of India. CMA Bhawanr 3 lnslllutional Area. Lodhi Road‘New Delhi-110003
9. Corporal: Law Adeel. ISX‘ Bm‘am Fnclaxe, 1’:le Road. New Delhi-I 10057.m l'axmnn Allied Service: LIdh 50/32, New RohlakRoad.De1hi
11. The All India ReporterPm Ltd . 31-1.), ‘B’ Block. Delhi High Court. New Delhi.12 Bar Council. New DelhllMumbal‘


